
FORM A
PUBI.IC A'iMX'I{GfiE T

lunder neSulalion 5 of the lnsolvency and BankruFcy Soard of tndia
(losolvency lGolution P'oce.r ,or Corpo.ae F.rions) Refuhtr6, 20161

FOf, THE AITENTIOX O' IHE CBEDTTON5 OF P.L fiOt,'TiICS ?TIVAIT
UMI'ED -

i€IEVANI PAR'IICUTARS

1 Nameof Corporate Debtor P.l. lodsnrl6 PrlEt.
Umfttd

2 Date ol in€o.por.tion o{
Corpo.ate oebtor

03,092013

3 Authority under which co.por.te
debtor is incorporated

R.Sastrer of Companies, Shlllont

CorporatE ld€ntltv Numba. ol
Corpo.it€ btor

u15541M12013PrC008551

5 Addiers of th. reSiltercd
oflice ahd principal otfrcr lif eoy)
ofcorpoEte debtor

29A, Cintonment, Goanka
iiLrket, Eaa rh.si Hills,ShillonS,
Mc8h.laya 793m1

6 lnsolvena"y commeoaemeol date
in respett of @rporate debtor

12ntn024

7

?-r

kfifilted dale of .lorure Df
i$olvency r6olutioo iroc6s
IIiE.,'i-lcs's'$di?i;,fi E;a
the insolvencl irotessional.ctint
as interift resolution prolessional

10/072024 {180 days from
hroliEncy coiBiencefi ent date)
Lin :
c5 Urw.l Xl,rll.r lrlit
irrMlon ro.: |8BVIPA'002|
t? -Nw'?. hg2o -2027 43157

9 Addr6s and e-mrll of the intarim
resolution profesrlonal, as
reiirlared with the Boerd

Addllrr:
H. No. 15, Chandrs Cho0dhury
Pdh, ln 8yc-l.ne (iudrap0r
Path), Bhet.parn Behol.,
Guwahati 78102& Ar$m
Em.lt drl.llrllt lCgttCl..rrn

t0 Addres, and c'rnall lo be usad for
correspordcnca Yrilh th€ intcaim
resolutlon 9roir.sld.l

Addr6a:
H. ilo. 15, {hrndri Choudhury
Path, lst 8ye-bnc {nudrapur
Path). thetapara, Baltol.,
Guwahati 781028, Ast m
Enrlt lr.Chfir.trLrarttt ll.olrl

11 Last date for submlgiio6 of claimt 10tb712024

12 cla$es of cr€dito6, lf any, under
clal,s€ {b) ot sub-.ection (6e} o{
s€ction 21. es.erLin€d by lha
imeriin re3bi$tion protEsional

NotAppli.able

13 Nrne; of lnsole.rry Protersboals
idenliftad to act ar Authorlsed
RapEsentaiive o{ ffeditoI h a chss

Not Applicable

14 (.) FELvant lorms :od
lb) O€lail3 of aothori:4d r..
prB€ntativrs aae avallable al:

A. httF:/ bbl.,ovin/hoh€/
do$,nload5

8. t{ot Aeolkable

Notace is hereby given !h.t th? National Company Law Trlbunal,.
Graahati has ordered the commencement of a corporate insolv€ncY
reaolltion prorcas ot P.L lttdultt&a Pthat lnfild vidc order No. C.P-

(18) No. 321682022 daled \210712O24i copy m.de ready .nd
communlcated on lSth.ranuary 202(-

The crEdttors of P.L lDduslriaa Privete Limit.d ate hereby c6lhd upon 
J

to slbmit their clair* with p.@, oo or b.ro{s'30,O1n024 to the lnterlm
resohrdon FDressiqral at li! addr€r tDcrnio d agaioat enlry ro. t0.

The ftnanclal areditoE shaB $btnh lll.lr al.ima wirh ptoof by ehctronk
mcanr only, All oth€r (l!dbt! maY tubmlt tha clalns *rith ,roof ln
pcrlon, by post o{ by eledronic mean!
tubi',bb, q pk or ,,l/6gd,hy Nrolt ol chl6 tltoll ot?tct
,.t'o/,,r5.

' ct utwal loJ Axx ura
O.lcrr 12024

PLcar Gsw.hati

lnterlrn Re$lution Pror,egsionaltor
P.L.I OUSTRICS PRIVATI UMTTID

Pul,lisL-4 orl
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 [Shillong] 17 Tarik Kyllalyngkot (January) 2024 RUPANG 3
Shah pynïap uwei u nongïalam ka BJPShah pynïap uwei u nongïalam ka BJPShah pynïap uwei u nongïalam ka BJPShah pynïap uwei u nongïalam ka BJPShah pynïap uwei u nongïalam ka BJP

ha Chhattisgarhha Chhattisgarhha Chhattisgarhha Chhattisgarhha Chhattisgarh
Kanker,
16 K’lyngkot:

Uwei u nongïa
lam ka BJP ha Chhattis

garh jong ka Kanker
distrik ha ka sngi u
blei mynmiet.

Kane ka jing jia

ka jingjia ka la jia ha
ka por kumba 8.30
pm ha Purana Ba zar
ha ka shnong Pa

khanjur ha ka por ba
une u nongïalam ka
seng BJP u dang shong
ha ka thuk thuk, la
ong ka khubor.

Ïa une la tip kyr
teng kum u Asim Rai,
50 snem ka rta uba
dei u chairman barim
jong ka Pakhanjur
Nagar Panchayat, uba
dei u corporator bad u
vice president jong ka
BJP Kanker distrik.

Katkum kiba la
sakhi ïa kane ka jing
jia, u Rai u la kyllong
bad ur na ka thuk
thuk. La pynkit noh ïa
u sha jaka ai jingsumar
ha kaba ki doktor ki
la pynbna ba u la
khlad, la ong shuh
shuh ki khubor.

FORM A
KA JINGPYNBNA PAIDBAH
[Hapoh ka Regulation 6 jong ka Insolvency and Bankruptcy Board

of India (Insolvency Resolution Process for Corporate Persons)
Regulation, 2016]

NA KA BYNTA KI NONGAIRAM JONG KA P.L.
INDUSTRIES PRIVATE LIMITED

Ka jingpynbna la ai hangne ba ka National Law Company Tribunal,
Guwahati ka la ai ia ka order ban sdang noh ia ka corporate insolvency
resolution process jong ka P.L Industries Private Limited lyngba ka order
No. CP(IB) No. 32/GB/2022 tarik 12/01/2024 bad ka copy ba la pynbit
pynbiang bad ba la dep pynsngew ha ka 16 tarik Kyllalyngkot, 2024.

Ki nongai ram jong ka P.L Industries Private Limited, lyngba da kane
ka jingpynbna, la khot ia ki ban phah noh ia ka nongkynti jong ki da kaba
pynbiang lut ia ki sakhi satar, ha lane shuwa ka 30/01/2024 sha ka interim
resolution professional ha ka address kaba la kdew haneng ha ka poin kaba
10.

Ki financial creditor ki dei ban phah ia ka nongkynti jong ki lem bad ki
sakhi, tang lyngba ki kor electronic. Kiwei pat ki nongai ram ki dei ban
pynpoi ia ki nongkynti jong ki lem bad ki sakhi lyngba da ka post, ki kor
electronic, lane da lade hi.

Kaba phah ia ki sakhi satar kiba bakla na ka bynta ka jingiohkynti yn
pynshitom mardor

Tarik: 17/01/2024
Jaka: Guwahati

CA UJWAL KUMAR KALITA
Interim Resolution Professional for

P.L INDUSTRIES PRIVATE LIMITED
IBBI/IPA-002/IP-N00952/2020-21/13157

Ioh ka lok jong u Khashoggi
ia ka jaka rieh ha US

Ka lok jong u
Jamal Khashoggi, u
nongthoh khubor uba
la shah pyniap ha ka
ophis u nongrahtien
syiem ha Saudi ha
Istanbul, u la shah ai
jaka sah ha US.

U  Khashoggi u
la khlad ha u bnai
Risaw 2018, bad ki
tnat riewstad ka US ki
la ong ba ka ngeit ba
ka Saudi Arabia ka
donkti hadien ka jing
shah pyniap.

U Hanan Elatr,
ka lok jong u Kha
shoggi, la tieng na
bynta ka shong
shngain jong ka bad
wan sha US ha u bnai
nailar 2020 ban  wad
jaka rieh.

Ki lad pathai
khubor ki la khmih
biang ia ki kot ki sla
kiba pyni ba ka la
shah ai jaka sah ha ka
28 tarik Naiwieng.

 "Ngi la jop.
Hooid, ki la shim ia ka
jingim jong u Jamal
bad ki la pynjot ia ka
jingim jong nga, hyn
rei ngi la jop" la ong ka

Elatr.
Ka la long tam

ia ka lai snem naduh
ba ka Elatr ka la thep
kyrteng ban ioh jaka
rieh ha US. Ka la ong
ba ka jingim jong ka
kan don ha ka jingma
lada ka wanphai sha
Egypt, kaba dei ka ri
trai jong ka ne ka
United Arab Emir-
ates- ka iing ba tam ia
ki 25 snem.

Ka Elatr kaba la
wan sha US bad im da
ka jingtieng na byn ta
ka shong shngain jong
ka ha Maryland da
bun bun bnai, ha kaba
iehnoh ia ka kam jong
ka bad ka jingim, u
dkhot jong ka, u
Randa Fahmy u la ong

ha ka intarbiw.
Ka la ioh ia ka

jingbit ban trei ha u
bnai Risaw 2021 ban
sdang ia ka jingim ba
thymmai jong ka ha
US. Ka Elatr mynta ka
don ia ka kam bad ka
jaka sah- watla ka la
shem jingeh ban im.

"Ka la long ka ru
kom kaba jrong" la
ong ka Fahmy.

Watla ka por ba
ka la shim, ka Elatr ka
la pynpaw ia ka jing
sngewnguh sha u bad
ka sorkar jong u ba
plie ia ka jingkhang na
bynta jong ka, ka la
ong ba ka sngew lait
luid na ka jingsngew
tieng.

Ka Elatr ka la

shim intarbiw bad ki
tnat ba khmih ia ki
phetwir ka US ha u
bnai Lber ha ka ru
kom ba u dkhot ba
heh u la batai ba ka
long kaei kaei kaba
tieng na bynta ki
jingtip ba bniah bad
ki jingkren ba man ka
por ba ka don kam.

Ki la kyrmen
ban ioh ia ka jubab ha
ki 60 haduh 90 sngi,
hynrei ka Fah my ka
ngeit ba ka jingthep
kyrteng la wanrah da
ki jingia kren ha
pdeng ka US, Saudi
Arabia bad Israel.

Ki arngut ki
longkmie ki la thoh ia
ka jingiarap jong bun
ki dkhot ka Con gress
hynrei la khot ia u
dkhot ka Congress u
Don Beyer bad u
dkhot ka Senate, u
Tim Kaine ki nongjop
ha Capitol Hill.

Baroh arngut ki
nongthaw ain ki la
ong ba ki kmen ban
iarap ia ka Elatr bad la
kmen ban ioh sngew
ia ki khubor ka Beyer
ka la ong ba ka dei ka
cse ba shai duh na
bynta ki nongwad
jaka sah.

"Hadien kiei
kiei baroh ba ma ka
bad ka longiing jong
ka ki la iaid lyngba, ka
long kaba kmen ban
iohi ia ki ba ki la ioh ia
kane ka jingithuh bad
ka kyndon jong ka
shong shngain kaban
wan bad ka. Ngan
bteng ban kyrshan ia
ka Elatr ha kaba ka la
wad ia ka jingleh hok
halor ka jingshah pyn
iap ia u lok jong ka, ka
jingleh shiliang kaba
nga nym klet" la ong
u Beyer ha ka jing
kren.

Ka Elatr bad u
dkhot ba heh jong ka
u la ong ba ban ioh ia
ki jaka rieh kan shakri
ban ialam shakhmat ia
ki case jong ngi ban
wan rah ia ka hok na
bynta u Jamal.

Ki la wad jing
iarap na Saudi Arabia
na bynta ka jingkhlad
u Khashoggi bad ki la
trei ban ioh ia ki tiar
na u nongthoh khu
bor na ka sorkar Tur-
key.

Ki la thmu ruh
ban wad ia ka kyndon
pyrshah ia ka kar
khana ba na Israel ka
NSO Group, kaba la
mad ia ki jingshah
kynnoh ha kylleng
bad ka Pegasus ka la
shah die bad pyn
donkam da ki sorkaa
ha kylleng ka pyrthei.

Ki lad pathai
khubor ki la kner kti
sha ka NSO Group
ban kren eiei, hynrei
ka la kyntait ia ka
kano kano ka jingleh
sniew.

 "Ngi kwah ban
ioh ia ka hok na bynta
u Jamal bad ka
jingsuk bad ka jingleh
hok na bynta u Ha
nan" la ong ka Fahmy.

Kiew ka jingiap briew sha ka 137
ngut na u jumai ha China

Dahejia,
16 K’lyngkot:

Katto katne ki
briew ki dang jah ha ka
sngi palei hadien u
jumai ba heh kumba
6.2 u la ther ia ka thain
shatei-sepngi ka Gan su
province ha ka sngi
nyngkong, bad ki
nongshong shnong ki
la buh jingkylli ia ka
jingstet ha kaba ki
jingai jingiarap ki la
kut.

Ki lad pathai
khubor ba na China ki
la iathuh ba ka kam ban
wad bad ai jingia rap ha
Gansu ka la kut ha ka
por 3 baje jan miet,
kumba 15 kynta hadien
ba ka jingjia ka la ktah
ia ki thain nong
kyndong bad rilum
hajan ki khappud jong
ka Gansu bad Qing hai.
Kam long kaba shai ba
lada ka jingleit wad ha
Qinghai ka la bteng.

Ha Gansu,
kumba 115 ngut ki
briew la shem ba ki la
khlad ha ka por 9 baje
mynstep ha ka sngi
balang bad 784 ngut ki
la mynsaw, la ong ki
dkhot. Ka Gansu ka
khlem lum jingtip ia
kino kino ki briew ba
jah.

Ka Ginghai ka la
iohi ba ka jingiap briew
ka la kiew sha ka 22
ngut bad 198 ngut kiba
mynsaw bad 12 ngut
kiba jah ha ka por 8:56
janmiet, ha ka sngi
balang.

Kumba tam ia ki
207,000 tylli ki iing ki
la julor bad kumba
15,000 tylli ki iing ki la
khyllem ha Gansu, ha
kaba la ktah ia 145,000
ngut ki briew.

Ki jingiakren
online ki pyni ia ki
nongshong shnong
kiba kwah ban tip ba
katno long kaba stet ki
jingai jingiarap ki la kut
ha Gansu, ha kaba bun
ki la ong ba ki suin
bneng ki long kiba
kongsan ban pynlyng
kot ia ka por ba kong
san ban wad ia ki briew
ba lait im- kum ba 72
kynta hadien ka jingjia.

Ki briew ba

sahkut hapoh ki lyng
khot lyngkhai ki la mad
ia ka jingkhriat ba -10
C ha kaba la don ka
jingma ioh ki kem pang
bad ki lah ban im tang
san haduh 10 kynta
lada kim myn saw ruh,
la ong ki lad pathai
khbuor.

"Ki la dei ban iap
kat ban da shem ia ki,

wat 24 kynta ruh ka la
long kaba slem pa lat.
Ka jingkhriat sha bar ka
long duna ia ka -10C"
la ong uwei u nongthoh
ha Wei bo.

Ki nongai jing
iarap ha ka sngi balang
ki la iarap ia ki briew ba
la mad jingeh ha u
jumai, kaba la pyn khih
ia ka thain Jishishan ha

Gansu shi minit shwa
ka shiteng miet ha ka
sngi nyng kong, kaba la
phah mih ia bun ki nong
shong shnong ha ka
thain shabar iing
hapdeng ka jing khriat
ha ka miet ka ba dum.

Ki briew ba lait
um ki la mad jing eh ha
ki bnai tlang khlem ki
jaka sah ba pura ha
pdeng ki suin bneng ba
khriat. Bun na ki long
iing ba la shah ktah ki
dei ki nong Hui, ki rit
paid ba la shem ha ki
province ka thain sep
ngi ka China bad ki
thain kum ka Gansu,
Ningxia bad Shaanxi.

Ha ka shnong Si
buzi ha Gansu, ki nong
shong shnong ki la khu
slai shaphang ka tlang
ba khriat.


